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 duty  upto  30th  April,  1979,  together
 with  an  explanatory  memorandum

 [Placed  in  Library  See  No  LT--
 4259/79]

 (3)  A  copy  each  of  the  following
 Notifications  (Hind:  and  Englisn  ver-
 sions)  unde:  section  59  of  the  Cus-
 toms  Act,  962

 (0)  GRS  3i5(E)  and  36(F)
 published  in  Gazette  of  tndiag  dated
 the  3ist  March,  979  regaiding  ex-
 tension  of  exemption  to  heavy
 rrelting  sca'p  of  rron  and  steel]  from
 basic  and  additional  custom,  duty
 leviable  thereon  upto  3ist  March,
 980  together  with  an  explanatory
 memorandum

 (a)  GRS  317(B)  published  in
 Gazette  of  Indias  dated  the
 3lst  March,  979  regrading
 evtengion  of  exemption  to  Jigs
 fixtures  and  ganges  etc  for  the
 manufacture  of  Krup  Man
 Laght  Metal  Float  Bridge  from
 basic  and  additiona]  customs  duty
 upto  3lst  March,  980  togetre:  with
 an  explanatoty  memorandum

 Gu)  GSR  3i8(E)  publiched
 in  Gavette  of  India  dated  the  3lst
 March,  979  regaiding  extension  of
 exemption  to  armour  plates  fo:  the
 manufacture  of  armoured  vehicles
 from  basic  customs  duty  upto  3lst
 March,  I96l  together  with  un  ex-
 planator;  memorandum

 Qv)  GSR  3I9(E)  publi§hed  in
 Gezette  of  India  dated  the  3lst
 March,  979  tegarding  grant  of
 exemption  to  certam  articles  umpor-
 ted  an  connection  with  the  manu-
 facture  of  armoured  vehicles
 from  the  whole  of  customs  duty
 and  the  additional  duty  upto  ist
 March,  98i,  together  with  an  ex-
 planatory  memorandum

 (v)  GSR  320(E)  and  32  (e)  pu-
 hlished  in  Gazette  of
 India  dated  the  Bist
 March,  i979  regarding  extension
 of  exemption  to  component  parts
 and  rubber  tyres  and  tubes  requred
 for  the  manufacture  of  heavy,
 medium  and  light  commercial  mo-
 tor  vehicles  and  tractors  from  the
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 basic  customs  duty  in  excess  of  25
 per  cent  ad  valorem  and  from  the
 whole  of  additional  and  auxihary
 duties  of  custorns  upto  30th  Sep-
 tember,  1979,  together  with  an  e.-
 planatory  memorandum

 (vi)  GSR  322(E)  and  323(E)
 pubhshed  m  Gazette  of  India  dated
 the  3ist  March,  1979,  regarding
 grant  of  exemption  to  DDT  tor
 mulation  from  basic  duty  in  excess
 of  5  pe:  cent  ad  valorem  and  from
 whole  of  additional  and  auxilary
 duties  of  customs  upto  3lst  March,
 98l  togethe:  with  an  explanatory
 memorandum

 (vn)  GSR  324(E)  published
 in  Gazette  of  India  dated  the  3lst
 March,  7979  regarding  extension  of
 exemption  to  Soyabean  eatiections,
 meal  from  the  whole  of  expnit  duty
 upto  3lst  March  980  together
 with  an  explanatory  memorandum

 (vui)  GRS  325(E)  published
 in  Gazette  of  India  dated  the  ‘st
 April,  979  :egarding  revived  rates
 of  exchange  foi  conversion  of  cer
 tain  foreign  currencies  into  Indian
 currency  o!:  tice-versa,  together
 with  an  explanatory  memorandum

 [Placed  in  Library  See  No  LT--
 4260(79]

 NOTIFICALIONS  UNDER  CANTRAL  Excist
 RuULitg  AND  AN  EXPLANATORY  MEMO-

 RANDUM
 SHRI  ZULFIQUARULLAH  I  beg

 to  lay  on  the  Table—
 a)  A  coo  each  of  the  following

 Noti  ications  (Hind:  and  Enghsh  ver-
 sions)  issued  under  the  Central  Excise
 Rules  944

 4)  Notvfication  No  56/79-CE
 pubbshrd  aim  Gazette  of  India  date
 the  9th  April  979  regarding  smpo-
 sition  ef  basic  duty  on  steel  ingots
 produced  by  muni  steel  plants

 (1)  Notification  No  57/79.CE
 pubhshed  yn  Gazette  of  India  dated
 the  9th  April,  979  regarding  atn-
 endment  to  Notification  No  148/T7-
 CE  dated  the  I8th  June,  I877  as  8
 sequel  to  imposition  of  duty  on  steel
 ingets  produced  by  mini  steel  plants
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 (छा)  Notification  Mo  53/79-CE
 published  in  Gazette  of  Indw  dated
 the  9th  Apiil,  4979  regarding  am-
 tndmen:  to  Notification  No  148/77.
 CE  dated  the  i8th  June,  977  as  a
 sequel  to  rmposition  of  duty  on  steel
 Ingo,  produced  by  mim  eteel  plants

 (ww)  ‘Notification  No,  59/79-CE
 publishe  i  in  Gazette  of  India  dated
 the  4th  April  979  regaiding  bavc
 duty  for  semi-finished  stee]  and
 certain  steel  prolucts  produced  hy
 mint  ५७६]  plants

 (v)  Notification  No  60/79.CE
 published  in  Gazette  of  India  dated
 the  9th  April  979  regarding  am-
 endment  to  Notification  No  153/77.
 CF  datei  th,  89  June,  977  re-
 1977,  regaiding  incieave  in  the  कॉपी.
 In¢  tate,  of  basic  excise  duty  on
 specificd  ion  or  steel  products
 manufactured  by  mini  steel  plants

 fyi)  Nottfication  No  6I/79-CE
 publishea  in  Gazette  of  India  dated
 the  9th  4piil,  979  regarding  am.
 endment  to  Notification  No  152/77-
 CE  dated  the  8th  June,  977  as  a
 sequel  to  the  imposition  of  excise
 duty  on  iron  and  steel  products  pro-
 duced  b,  mini  steel  plants

 (2)  An  explanatory  memorandum
 (Hind:  and  English  versions)  nm  re-
 gard  to  the  above  Motafications
 [Placed  wm  Library  See  No  LiT-
 4260A/79  }

 74  0  hes,

 PUBLIC  ACCOUNTS  COMMITTEE

 Hunpesp  १७७  TWFNTY  First  Report
 SHRI  ASOKE  KRISHNA  DUTT

 Dum  Dum)  I  beg  to  present  the
 Hundred  and  Twenty-first  Report  of
 the  Public  Accounts  Committee  on
 Action  taken  by  Government  on  the
 recommendations  containeg  in  their
 Twenty-ninth  Report  on  Incorrect
 Valuation  of  Assets  relating  to  the
 Ministry  of  Finance  (Department  of
 Revenue)

 द
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 ESTIMATES  COMMITTEE

 Turrriztm  Rerorr
 SHRI  SATYENDRA  NARAYAN

 SINHA  (Aurangabad)  I  beg  40
 present  the  Thirtieth  Report  of  the
 Estimates  Committee  on  the  Ministry
 of  Supply  and  Rehabihtaton  (De-
 paitment  of  Rehabilitation)—Danda-
 Karanjya  Projyect—Exodus  of  Settlers
 (1978)

 COMMITTEE  ON  PUBLIC  UNDER-
 TAKINGS

 TWENI:-EiGHTH  REPORT  AND  MINUTES

 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour)  I  beg  to  present  the
 ITwenty-eighth  Report  of  the  Com-
 mittee  on  Pubhe  Undertakings;  on
 ‘(Public  Undertakings—Delays  mn
 Commencement  of  Productjon/Busi-
 ness  Underutilisation  of  capacity  and
 telated  matters’  and  Minutes  of  the
 sitting  of  the  Committee  relating
 thereto

 a  2  brs

 COMMITTEE  ON  ABSENCE  OF
 MEMBERS  FROM  THE  SIITINGS

 OF  THE  HOUSE
 TYNTH  REPORT

 SHRI  CHHITUBHAI  GAMIT
 (Mandv:)  I  beg  to  present  the  Tenth
 Report  (Hindi  and  English  versions)
 of  the  Committee  on  Absence  of
 Members  from  the  Sittings  of  the
 House

 COMMITTEE  ON  SUBORDINATE
 LEGISLATION

 EIGHTEENTH  Rrrort

 SHRI  SOMNATH  CHATTERJEE
 (Jadavpur)  I  beg  to  present  the
 Eighteenth  Report  (Hindi  and  English
 versions)  of  the  Committee  on  Sub-
 ordinate  Legislation.

 i


